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District :: Hanumakonda 

Smt. B. Sridevi, Judge, Family Court-cum-II Addl. District Judge, 
Hanumakonda 

Sri B. Srinivasulu, Prl. Senior Civil Judge, Hanumakonda 
Sri Y. Shyam Sunder Reddy, Advocate 

Sri J. Rajendra Prasad, Sr. Superintendent, Hanumakonda Unit 

Sri. B. Pramod Kumar, Junior Assistant-cum-District System Administrator, 
Hanumakonda unit. 

 

  


